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(b) Rs. 350 per ton F. O. R, des-
patching station. 

(c) The present pool price is Rs. 365 
per ton   F.O.R.  despatching station. 

SUGARCANE 

6. SHRI M. P. N. SINHA : Will the 
Minister for FOOD AND AGRICULTURE be 
pleased to state : 

(a) what price has been fixed for 
sugarcane in the States of U. P., Bihar and 
Punjab for the current season  ; 

(b) whether Govt, had consulted the 
Cane-growers' Associations, the Kisan 
Sabhas, the All India Congress Com-
mittee, Provincial Congress Committees, 
the Socialist Party, the Communist Party 
of India, the Kisan Mazdur Praja Party, 
the Sugar Syndicate and the Mill-owners' 
Association (Sugar) of different States 
before fixing the price; if not, why not ; 

(c) what is the 'Shrivastava' formula : 

(d) whether Govt, had ascertained the 
cost of sugarcane cultivation per bigha in 
the said States before fixing the price ; if 
so, by what method ; if not, why not ; 

(e) what was the amount of profit 
made by the sugar industry during the last 
three years (year by year) ? 

THE MINISTER FOR FOOD AND 
AGRICULTURE (SHRI RAIT AHMED 
KIDWAI) : (a) A minimum of Rs. ll5h Per 
maund of cane delivered at the gate of the 
sugar factories and Rs. 1/3/- per maund at 
rail-centres. 

(/.>) The question of fixation of sugar-
cane prices for 1952-53 season, was 
discussed in a meeting held at New Delhi, 
on the 18th September 1952, at which the 
representatives of the sugar producing 
States, the Cane growers, the sugar mills, 
the fugar merchants and of the Govt, of 
India, were present. It was not considered 
advisable to consult political parties. 
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(c) It is a scale drawn by the late 
Director of Indian Institute of Sugar 
Technology, Kanpur—Shri R. C. 
Srivastava for working out the cost of 
manufacturing sugar on the basis of 
recovery of sugar from cane and length of 
working season. 

(i) No. It is extremely difficult to 
determine with any degree of accuracy 
the cost of production of cane because the 
factors influencing its cost are many and 
complex. Such factors vary widely from 
year to year, from place to place and even 
from cultivator to cultivator. 

(e) The information is being collected. 

LAND RECLAMATION 

7. SHRI P. SUNDARAYYA : Will the 
Minister for FOOD AND AGRICULTURE be 
pleased to state : 

(a) the progress of the work of land 
reclamation carried on by the Central 
Tractor Organisation ; 

(b) what is the area of land reclaimed 
so far, and how much more land remains 
to be reclaimed under the plan; 

(c) whether the fertility of the soil so 
reclaimed has been tested ; if so, how and 
with what result ; 

(i) when the reclaimed land will be 
made   available   for   agriculture; 

(e) how these lands will be cultivated 
and which crops will be grown thereon; 
and 

(/) to what extent the food problem of 
the country will be solved by such 
reclamation of land  ? 

THE MINISTER FOR FOOD AND 
AGRICULTURE (SHRI RAFI AHMED 
KIDWAI) : (a) and (b). A total area of 
7,20,870 acres has so far been reclaimed 
by the Central Tractor Organization in 
Uttar Pradesh, Madhya Pradesh, Madhya 
Bharat, Bhopal and Punjab. It is proposed 
to reclaim an additional area of 
approximately 980,000 acres by the end 
of the 1955-56 reclamation season in all 
of these States except  Punjab. 

(c) Tests to determine the fertility 
of reclaimed lands have not so far 
been carried out on an adequately 
large scale. However, crop-cutting 
experiments were conducted on some 
of the lands by the officials of State 
Governments concerned, under the 
technical guidance of the Indian 
Council of Agricultural Research. The 
Results of experiments conducted last 
year show an additional production 
of 10 maunds per acre from fallow 
lands, and 1 maund per acre from 
prior cultivated lands. Further ex 
periments are being conducted to see 
whether these figures hold good as a 
general rule or whether the results 
obtained last year, especially in regard 
to cropped   land, were   sub-normal. 

(d) Reclamation operations in the 
Kans-infested areas extend from Octo 
ber of one year to the end of May next 
year. The reclamation operations 
are stopped about three weeks 
before the start of the monsoons, 
and it is possible to grow a kharif 
crop immediately thereafter, although 
kliarif crops are not usually raised 
and the land is sown only in the fol 
lowing Rabi. There is a general be 
lief that the raising of kharif crops 
immediately after reclamation leads to 
re-infestation of Kans. 

(e) In the Kans-infested areas, the land 
is mostly owned by private cultivators 
who, for the most part, cultivate their 
lands with bullocks power and indigenous 
implements. In some cases mechanical 
means are also employed. In the Tarai 
area of Uttar Pradesh, where the Central 
Tractor Organisation has been doing 
jungle clearance work, a part of the 
reclaimed land has been allotted to 
displaced persons and ex-servicemen 
settled in co-operative colonies. In the rest 
of the Tarai area, State Farms have been 
established. Mechanical cultivation is 
carried on to a large extent in the State 
Farm. 

The main crops grown are Rabi. I 
Wheat, Barley, Gram and Oilseeds anc I 
kharif paddy and Jowar. 


